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* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

 

+  LPA 362/2020, CM Nos.11287/2021 & 17382/2023 

 

 DIRECTORATE OF ENFORCEMENT & ANR. .....Appellants 

Through: Mr Zoheb Hossain, Special Counsel with 

Mr Vivek Gurnani, Adv. 

 

    versus 

 

 M/S VIKAS WSP LTD & ORS.   .....Respondents 

Through: Mr I.P.S. Oberoi, Adv. for R-1. 

Mr Arshdeep Singh Khurana, Mr Harsh 

Srivastava and Mr Sidak Singh Anand, 

Advs. for R-2. 

 

 CORAM: 

 HON'BLE MR. JUSTICE RAJIV SHAKDHER 

 HON'BLE MR. JUSTICE AMIT BANSAL 

    O R D E R 

%    23.07.2024 

[Physical Hearing/Hybrid Hearing (as per request)] 

1. At joint request of learned counsel for the parties, list the matter on 

20.11.2024. 

 

RAJIV SHAKDHER, J 

 

 

AMIT BANSAL, J 

JULY 23, 2024 
aj 

     Click here to check corrigendum, if any 
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